D
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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).20519/2006

(From the judgenent and order dated 30/10/2006 in CWP No. 15029/2005 of The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

M S SHREE BHAGWATI STEEL ROLLI NG M LLS Petitioner(s)
VERSUS
COVMNR. OF CENTRAL EXCI SE & ANR Respondent ( s)

(Wth prayer for interimrelief )

Date: 15/12/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR. JUSTI CE DALVEER BHANDARI
For Petitioner(s) M . Ravi nder Narain, Adv.

M. A ay Aggarwal, Adv.

M. Raj an Narain, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng



ORDER

| ssue noti ce.

(J.S. Rawat) (Kanwal Si ngh)

AR- cum PS Court Master



